Taken on Board
( Advance hearing of
a case)

Create Dashboard
Taken on Board

When advance hearing Proceeding Modification
A . . . Transfer of Case
petition is filed this taken on board Restore Case
. . . Refile Case
option is used to advance hearing Restore 1A
Urgent Case
of the case to the current date isuiiaas s

Year End Initializaton

Step No 1:Go to navigation pane---> then select admin menu ---> Select Taken
on board

Step 2. On Clicking
“ Taken on board” --->
case type option will
open up (as shown below)
---> select case type

Taken on Doar

"Case Type | D5-377

*Cass Moo 47 “ear: | 2017

*Plsntll Nome: | Ehanmuogamsundaram

Dederatart Mame=  Shanthi
__> fi” up Case numbe r' Court Mome: 2-Subordinole Jedges, Avinashi
i Date of Registratiore | 02-03-201T
year .and case details as ek Bokdet| 063510
Shown herewith * Liwsl Bumsiiness Dabe | 18-04-2018
. Furmse of Listgr | CROAS EXL NN OTION-a7
Important point to u Hnposer | Saloct
remember is to fill up the e

Time ot | Saleck

date of hearing as the
current date.The next

date of the selected case | e e
will be replaced by the | ST [ 1 i =

current date. The case
can then be viewed on
the Daily Board/Cause
list

.Further proceedings in
the court can be then
filled up as usual

Step 3. Click Submit to
save the data into the
system. The system will
display the message,
“Taken on Board



Successfully”
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